
Ifiret 11° at? masowee REGD. NO. D. L.-33004/99

Ehe Gazette of fludia
EXTRAORDINARY

11111 11—1311: 34411-1333 (ii)

PART II—Section 3—Sub-section (ii)

1111113111 1} 1131113111

PUBLISHED BY AUTHORITY

11. 403] =1: Em,w,11§2, zoos/311111: 12,1925

.No. 403] 7

NEW DELHI, FRIDAY, MAY 2, 2003NAISAKHA 12, 1925

wmmm

(WW)

31W

13IQFVfi, 211%, 2003

31.311 490(31)—%fifiamfiafia(afi1fiz’tfiww3fitfifim) 311141131, 1963 (1963fi122)111‘te1m17:m

mmfiafimmmamwfimfiwfifiafifim fifimfitmfizfin)fi=m 2002 mmfitm

WWW‘QJIWU—

1. (1)3fiwfimmmfihfiawfimfifiwwfififiifiw fii‘tfiwafitwfizfin) (mmm, 2003

%1

(2) fimfiwafimfiaafimfim

2. fifififiwwatmfiah (WE-431w. fifimafiiwfizfin) EN, 2002 finfi'qmei—

(111)W<i)fi“d’s9”%wm“fiw9"rfi;

(fi)31fiufi(fi)%mfifilfi1fmfifimmm, 3min:—

"(111) mmfimmfiflmfiifiafififiifimmml"

. [1111.112 6/4/2000—{611‘311‘33‘411

1m 13. 11. fa. 1113111133131"?!

Emit: 15W, Enfim’twmfis‘fpnt, $1.311 478(3011511161---s-2002mm1a151m20029m1mn,

d331, mfiifimfimfimfl‘lm

124g 61/2003

'

(I)



2 THEGAZE'I’IE OF INDlAzfixmAORDINARY. [mm—Sm. 3(a)]

MINISTRY 01? comncnmmnusmv

(DepartmmtotCommem)

NOTIFICATION

NewDeththeanMay, 2003

5.0. 490(E).—In exercise of the powers conferredby Section 170fthe Export (Quality Controland Inspection)

Act, 1963 (22 of 1963 ), the Central Govemrnent hereby makesthe followingmles to amend the Export ofLive Fish (Quality

Control Inspection and Monitoring) Rules 2002,namely 1—-

l. (1) These rules maybe called the Export ofLive Fish (Quality 001nm],Inspedionand Monitoring) (Ammdment)

Rules, 2003.

(2) They shall come into force on the date of theirpublimlion in the Oflicial Gazette.

2, In the Export ofLive Fish (Quality Control, Inspection and Monitoring) Rules, 2002, inrule 16 :—

(a) in sub rule (i), for “clause 9”, substitute, “Rule 9";

(b) after sub-rule (ii), the following sub-rule shallbe substituted, mmely :—

“(iii) The appeal shall be disposed ofwtthtnthirty days ofits receipt.

[F.No. 6/4/2000—EI&EP]

MV.P.C. SASTRY, It. Secy.

Font Note: The principal rules were published vide Notification S.O. 478 (E) dated lst May, 2002in the Gazette ofIndia

2002 Part IL Section 3, Sub-section (ii), whichhas notbeen amended so far
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